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The Employees' Family Pensions
(Second Amendment) Scheme, 1978.

DR. RAMKRIPAL SINHA: Sir, I
also beg to lay on the table a copy (in
English and Hindi) of the Ministry
of Labour Notification G.S.R. No. 801,
dated the 17th June, 1978, publish-
ing the Employees' Family Pension
(Second  Amendment)  Scheme, 1978,
imder sub-section (2) of section 7 of
the Emp'oyees' Provident Funds and
Miscellaneous  Provisions — Act, 1952,
together with an Explanatory Memo-
randum on the Notification.

[Placed in Library. See No. LT—

2463(78].

CALLING ATTENTIONTO A
MATTEL OF UKGENT PUBLIC
IMPORTANCE

Reported recovery of Chinese Balloons
with Transmitters and Propaganda
Materials different Parts of the

SHRI G. C. BHATTACHARYA
(Utiar ~ Pradesh): Mr.  Chairman, I
beg to call the attention of the Minis-
ter of Home Affairs to Ihe reported

Chinese bai.ons with transmitters and
propaganda  materials  including  maps
showing large areas of Indian terri-
tory as Chinese territory, found in
different parts of the country and the
activities of the foreign-trained
guerillas  and other lawless clemc-nts
in  Manipur resulting in deterioration
of law and order situation and de-

claration of Manipur Valley as a dis-
turbed area.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL);
Sir,  government  have  enquired into
the cases of discovery of 'bailons in
different parts of country. From lime

to time, Dballons carrying propaganda
material in Chinese have been found
in sonae parts of India. According to

information received so far, these
balloons hav, been found in Madhya
Pradesh, Maharashtra, West Bengal
and Orissa. They did not have any
transmitters but carried propaganda
literature in Chinese. The literature
described the living conditions in
Formosa and have urged the people
of mainland China to rise against the
administration there. It is therefore
presumed  that  they have originated
from Taiwan and are meant for main-

land China and not for India. These
balloons have strayed away from
their course due to cross-currents of
winds. No maps have been discover-
ed from these balloons, and ther?fore,
the question of any map showing
large areas of territories of India as

Chinese territory does not arise.

According to information received
from the Government of Manipur,
five violent incidents have occurred
in the Central District of the State

during the last two months. On 5th
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June a BOC petrol pump at Sangai-
prou was robbed of approximately
Rs. 7,0007-. During the robbery two
country made pistols were used. On
the 29th June one Jamadar of Mani-
pur Rifles was shot at and injured
seriously and his pistol was snatched.
On 17th July, one Sub-Inspector of
Police and a Constable were shot at
in Imphal town. The Inspector died on
the spot while the Constable succumb-
ed to his injuries after reaching the
hospital. The culturist, took away
the Inspector's  revolver. On

18th July at about 11.30

hours the United Bank of India,

Imphal Branch, was robbed of Rs.

19,270. On 19th July at about '2.15

hours  Manipur  Rifles escort  party

travelling in Imphal-bound Morch

bus wr\s 'fired at. One Naik in chaTge

of tne escort party was shot dead

and ano'her Sepoy was badly wound-

ed. The culprits escaped with one

sten gun, 2 rifles and some ammuni-

tion. According to the information

available to wus there is no connec-

tion between the discovery of ballons

and incidents in Manipur.

The State Government have
intensive search operation
prehend the culprits and also to re-
cover the lost weapons. To enable
the para-military forces and if re-
quired the Armsd Forces also to assist
the Police in the search, seizure, and
apprehension of the culprits and the
stolen arms etc. the Manipur Go-
vernment  has declared the Central
District as disturbed area under the
Armed Forces (Assam & Manipur)
Special Powers Act, 1958. The Act
will enable the Army and the para-
military forces to exercise powers of
making arrests and searches  without
warrant.  Search  operations are, how-
ever, being carried out only by
the Manipur Rifles and the Central
Reserve Police Force.

ordered
to ap-

Six persons have been arrested so
far and are Dbeing interrogated. A
sum of Rs. 19,250 out of Rs. 19,2701-
robbed from the bank has been re-
covered. Also one:38' revolver 2
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country made pistols and some am-
munition has been recovered from the
persons arrested.

SHRI G. C, BHATTACHARYA:
Sir, to put the record straight, the
notice was given to the External
Affairs Minister and the notice con-
tained three or four specific instances.
One is the map which has been re-
cently published by  China showing
large areas of territories of the neigh-
bouring countries including India as
their own. Never in the notice it was
said that the map was found in the
balloon itself. Secondly, the ques-
tion of this coming from Taiwan
raises one very pertinent question
and it is this. These are balloons
containing the photographs of Chinese
leaders.

[Mr. Deputy Chairman in the
Chair]

And, Sir, they ar, the leaders of
the Chinese People's Repub.ic. 1
would like to know whether the Go-
vernment of India is aware of it or
not. Three more instances are there.
About the  Karakoram road, many
things have come out now and I do
not want to take the  time of the
House. But three more very impor-
tant events have taken place which
I have mentioned, and which, my col-
league, Shri Narendra  Singh, has
mentioned in the notice and they are
these: Apart from the publication of
the recent maps by the Chinese show-
ing a large amount of our territory
as their own, the Chinese-trained
Pakistani guerillas along the actual
line of control are being sent to the
Indian side of the Jammu and Kash-
mir territory.  Then, the  Chinese-
backed Nagas and Mizos are also
there. Mr. Deputy Chairman, Sir, my
notice  is dated the  20th July and,
thereafter, after three or four days,
the Manipur valley was declared as a
disturbed area. But, on the 26th July
and also in today's paper, "The States-
man", there are news items which are
in support of our apprehensions that
the  persons responsible for creating
panic and terror in the entire North-
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Eastern region are all Chinese-trained
people and they are there now and
they are not confined to our terri-
tory alone, but they are also very free-
ly using the Chittagong hill tracts and
also the Burmese borders for their
operations and their operations are
going on in a big way. Now, Sir, the
honourable  Minister, has taken the
*tand as if it is a law and order situa-
tion in Manipur. But that was not
the intention of the Calling-Attention
Motion nor was the notice addressed
to the Home Ministry. Sir, it was

addressed to the  External  Affairs
Minister.
Thirdly, these Chinese-trained

Nagas and Mizos are in league with
the insurgents there who are getting
help from Bangladesh and are trying
to create such a situation as would
cut off the entire North-Eastern region
of India from the rest of the country.
Now, in this situation, you should not
just take it as normal law and order
situation. You must see it also in the
background of what is happening in
West  Bangal.  Recently, Sir, you
might have seen in the papers that
certain persons, the followers of the
late Charu Mazumdar, who wused to
say that Mao Tse-tung was their
Chairman  also, have started their
movement in the same spirit and
intensity in which they started it in
1969. They had disfigured the statue
of Raja Rammohun Roy which is only
a furlong away from the police station.
I am only trying to bring these impor-
tant facts to the notice of the Govern-
ment. On the Calling-Attention
Motion, I am not passing any opinion
now. I am only trying to bring the
facts to the notice of the Government.
Therefore, the situation in your North-
Eastern Region is like this and you
know the situation in Pakistan and in
West Bengal also. So, what are we
doing now? 1 know, Sir, that nor-
malisation of relations is  absolutely
right, but appeasement i, dangerous.
You might fcavo seen in the papers
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today, and my colleague, Shri Deven-
dra Nath Dwivedi ha; brought to the
notice of the House, the statement of
Mr. Brohi, a Minister of Pakistan,
which hits at the very root of the
Indian  society which is a secular
society. If any person tries to hit at
that, then what will happen? What
would be the result? Sir, for the last
thirty years or so, or for more than
thirty years or so, this country has
eammed a mname in the international
sphere for being the only secular
society in this part of the world where
there is absolute peace and some inci-
dents here and there do mnot disturb
the main current. Apart from this,
you might have also seen that in the
(ast Islamic  Conference  which  was
held in Karachi, there wa, a call for
self-determination  in  Kashmir.  Then,
there was a call, a joint call, by the
Chief Martial Law  Administrator of
Pakistan and the Chinese Vice-Premeir
for the right of self-determination in
Kashmir. About 'normalisation*, the
less said the better. It is only a one-
sided affairr We ave trying to improve
our relations with Bangladesh also.
But the hilly tracts are being used for
encouraging insurrectionary activities
in the entire north-eastern parts of
India. Not only that. You have seen
the other day the Hindus and other
minorities being driven away from
Bangladesh. @ Now  they are saying
that they will return. The magnitude
of the problem i; so big. But this is
not being taken into  consideration.
Whenever these things are brorught to
their notice, they are brushed aside.
Apart from that, there were a series
of clashes in the Lok Sabha—there
was a walk-out also—over a question
about  attempts at  conversions  in
Pakistan.  Also, take for instance,
the Farraka agreement is bound to
endanger the Cakutta port. So, at
what  cost? Our  Foreign  Minister
made a statement regarding his pro-
posed visit to China, not in this House,
not in this country, but in America.
Now, I am told that a delegation of
the Indian Chamber of Commerce &
Industry is going to Peking. It was
said by the Chairman of the Peoples
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Republic of China that the Chinese
ecor.omy was in shambles. What are
we going to get even by improving
economic relations.

Apart from that, let me also draw
your attention to the fact that you
cannot withdraw your forces from the
Himalayan and the Chinese bordars;
neither can you minimise your expen-
diture on Defence forces which are
stationed there. They stabbed us in
the back not only in 1962 but there-
after also. This is a serious matter.
In the name of normalisation, in the
name of  popularity, our nation's
interests should not be compromised.
That is the most important thing.

Therefore, 1 only demand one thing.
Everybody  commits  mistakes.  Every
human being commit; mistakes. But
what is the difference between a wise
man and a fool? It is this: A foolish
man repeats the mistakes, a wise man
does not. Let Ug choose our -category.
Nobody else was a better friend of
China than India. But we have been
stabbed in the back several times.

I have forgotten one thing that is
about Nepal. Nepal is being used ior
encouraging insurgent activities in the
entire northern border of this country.
Therefore, normalisation with Bangla-
desh, Nepal, Pakistan, China is lead-
ing to what? It is leading to the
situation which I have said already.

Therefore, my request is that the
visit of Members of Parliament to
Peking and the foreign  Minister's
visit to China, if not cancelled should
be postponed till China stops all these
activities  directed against India en-
dangering the security of tlie country.

SHRI N. K. P. SALVE (Maharash-
tra) : Sir, on a point of order. The
entire question impinges on the issue
which is entirely in the domain of the
Ministry of External Affairs, and...

SHRI G. C. BHATTACHARYA:
That 1 have said. But the Govern-
ment has not listened to it.

[ RATYA SABHA ]
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SHRI N. K. P. SALVE: Will you
please bear with me? I am on a
point of order. Will you please...

SHRI G. C. BHATTACHARYA:
Don't shout. I can shout more than
you can.

SHRI N. K. P. SALVE: It is a point
of order. If the entire question was
relevant to issues which impinge on
matters under the domain of the
External  Affairs  Minister, then the
right Minister should have been the
External ~ Affairs Minister. Sir, either
there is no iota of substance in the
questions which he asked which relate
to law and order problem, or the
answers are  irrelevant.  Either  the
questions are irrelevant or the ans-
wers are irrelevant. There have to
be some meaningful pro:eedlngs in
this House. My point of order on
which 1 ask for your ruling is that
when  questions are demarcated and
meant for a particular Ministry
whose prerogative it is to transfer it
to a Ministry other than the one to
which it is addressed and assuming
that it is addressed to a wrong Min-
istry, then ig it that the Members
must  helplessly ask  questions and
frame questions related to their origi-
nal question and a different Minister
who has nothing to do with it wiH
keep on answering them?

THE LEADER OP THE HOUSE
(SHRI LAL K. ADVANI): I am ot
aware as to whether it was addressed
to the Home Minister or to the Exter-
nal ' Affairs Minister. The Member
might have addressed it to the Exter-
nal Affairs Minister. But 1 see that
the important part of it, after the
preface, is regarding activities of the
foreign-trained guerillas and other
lawless elements in Manipur resulting
in  deterioration of law and order
situation and declaration of Manipur
Valley as a disturbed areca. This is
the operative part of it along with the
preface and I am sure that this has fo
be dealt with by the Home Affairs
Ministry.  (Interruptions) May [  sub-
mit that most of the questions that
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have now been posed are really with-
in the sphere of the Ministry of Exter-
nal Affairs? It is not the Minister
who is dealing with it, who is at fault
when the questions which have been
posed  should rightiy be  answerei
only by the Minister of External
Affairs and not by the Home Minister.

SHRI DEVENDRA NATH DWI-
VEDI (Uttar Pradesh): Sir, I want to
point out that there has been an error
by the Secretariat.

MR. DEPUTY CHAIRMAN: We
cannot expact a debate on this point
of order. Let us come to the item
before us. I am going to give my
observations. It is true that what the
hon. Member spoke does not basically
arise out of this as it has been framed.
The hon. Member himself explained
that his own motion was somewhat
different. What we normally do and
what seems to have been done in this
case also is that a number of motions
on a subject or on related subjects
are  clubbed  together. Now, they
have been presented in this form. It
is true that some of the observations
that the hon. Member made do not
strictly arise out of this Calling Atten-
tion. It is open to the hon. Minister
how he wants to reply to this.

(Interruptions)

SHRI PRANAB MUKHERIJEE
(West Bengal): Sir, I gave a motion
on the Calling Attention which relates
Strictly to the second part of it.. It
was addressed to the Home Minister.
I fail to wunderstand how the quetsion
pf availability of balloons with Chi-
nese literature can be tagged to it.
After all, the balloon was not found
in Manipur. It was found in some
other place. If these were two sepa-
rate motions, how could they be club-
bed together?

SHRI KRISHNA CHANDRA PANT
(Uttar Pradesh): Sir, so far as the
first part relating to balloons with
transmitters and propaganda  materials
Is concerned, it ig within the purview
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of the Home Ministry also. But the
two things are completely unrelated.
There are two different Calling Atten-
tion motions which have been clubbed
together, in my view very wrongly.

SHRI B. N. BANERJEE (Nominat-
ed) : Sir, it is very easy to criticise
the  Secretariat. The  Secretariat did
a thing which i wusually done. In a
case like this, it is always the practice
of the Secretariat to send a copy of
the notice to the Minister of External
Affairs also. The Minister of State
for External Affairs was here. He
should have been here to reply to
some of the points.

(Interruptions)

SHRI BHUPESH  GUPTA  (West
Benfal): Sir, you don't give your rul-
ing straightaway. [ notice that when
we make certain submissions, there is
a tendency on the part of the Chair
to give the ruling straightaway. You
could consider something. Sir, as he
has very correctly pointed out, there
are two parts here. Obviously, they
have been mixed up. From the clari-
fications Mr. Bhattacharya has sought,
it is quite clear—I do not know the
text of his motion—that he has some-
thing e:lse in mind when he tabled this
Motion. And here is Mr.  Pranab
Mukherjee who gave the thing that
relates to the Home Ministry. Now
these have been clubbed together. It
is interesting to see Mr. Bhattacharya
and Pranab Babu being clubbed to-.
gether and I have no objection to that.
But the point is how to deal ith the
problem.

SHRI PRANAB MUKHERJEE
Manipur and balloon cannot be club-
bed together.

SHRI BHUPESH GUPTA: There is
one balloon at the moment. Both of
them cannot hang on that My fear
is that if you put them both on it
either they will go down or the bal-
loon will burst. So, that is not the
point. But here, I do not know what
the Secretariat have done and on
what basis. Sir, they tried to accom-
modate everybody. Perphas, they
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aried to accommodate everybody, a
masterly way of mixing up things, a
cocktail wa, of mixnig things, trying
to accommodate everybody. They
have done it Well, if they have done
it, then both the Ministers should be
present. Sir, there is nothing in a
Calling Attention that only one Min-
ister should be present. Maybe, cer-
tain matters relate to other Ministries
also. The other Minister was here in
the House and he could have been
told about this. Therefore, my sug-
gestion is, in future, by all means
club together but club together those
things which can go together. Sir,
we do not want this Calling Attention
motion to be formulated and constitu-
ted in the manner in which the Janata
Party has been constituted. This is
my request. Sir, I do not want con-
glomerations here. A, far as possi-
ble, go into alliances. Alliance broad-
ly speaking means to he together.
So, my suggestion is: No conglo-
meration in the Calling  Attention
notice, possibly ally. Now, Sir I do
not know who is going to reply.
"Mr. Dhanik Mandal, I may say does
not know for Adams what is happen-
ing in the Foreign Ministry. You
have asked him questions about the
Foreign Ministry all relevant questions
and interesting questions. But I do
not know whether he would be able
to answer any one. I am very happy
if he answers. Then we will have
some idea that the Ministry iy func-
tioning as a collective team. But [
have no such impression about their
functioning. Even the, do not know
what is going on in the Home Minis-
try itself. So, Mr. Dhanik Lal Mandal,
Mr. Advani, can you get the External
Affairs Minister here to say some-
thing?

SHRI B. N. BANERJEE: May 1 ask
for one information? "Wa, this notice
also sent to the Minister of External
Affairs?

MR. DEPUTY CHAIRMAN: 1 will
explain,
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Al WA aredt (fage)
o en Ag ¢ grew & A
qur &, HaT g2oq qyem faq w9
¥ 2 SHT F1 W TAd & | HEAIT 936
F fg &1 & wora faar ar, fedr 7 &9
w1 ¥ faar ar, 9g 93 gw A8 S )
Zr3q 47 s 2 5 ag ave 2 A
TH T F FHTT ATHA g HAIT AL [
farat fram 2 gz wrow g fafaet
¥ Farz g A gm fafaes gaw
W4F a4 & faT FTHET FGez 2 1 AR
FHIAT F1 A1 3 F ag a7 F g
TEAT 3 AT CFAZTA ARTH FT ATHAT & |
qg TS AT AL &\ TG TTAR AA F q
EATINAANFT T @1 ¢ 9%
far, sa% are # gm fafasy sama
2y & fa7 s wEz g ) 59 A
WL T T A A A S A qeAr @t
2 fr g fufse 39 a1di &1 s
T2 T a7 F10F graw # g fafad)
Fragrvrar g g sT A ag AaT &)
s rad wT § Far 91 4 gw
s, At Faa =7 § ag s gradg
% gTHA § 9 9T T AT ST qFAT g
e Fm fafaeet 99 &1 sarT T a5
Z

SHRI BHUPESH GUPTA: Sir, Mr.
Advani should not reply because from
the All India Radio I gather that he
has become a Minister for Misinfor-
mation.  Therefore, he  should not
reply. Anybody can reply but not
Mr. Advani.

SHRI G. C. BHATTACHARYA: Mr.
Deputy Chairman, Sir, [ respectfully
disagree with whatever my esteemed
colleague has said. The whole ques-
tion is this. You say that you will go
by this. But the question is what
notice has been given by me. Whrft-
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ever has come ig on the basis of the
calling attention notice given accord-
ing to the procedure of the House.
Therefore, the question of how you
write or how you distort it does not
matter, but what is stated in the
notice given is the final thing. No-
body can go beyond that. What is
the basis of the submissions of my
learned  friend? There is no  basis
for those submissions. I would re-
quest you, Sir, one thing. The Minis-
ter of State for External Affairs is
here and he may be called to answer
this question. You may call for my
original notice signed by myself and
Shri Narendra Singh and you will see
that all the points that I have raised
eoncern the  Ministry of  External
Affairs.

MR. DEPUTY CHAIRMAN: Well,
there was no question of the Chair
giving any ruling on the matter be-
cause none was called for in this
matter. We were merely...

SHRI N. K. P. SALVE: Sir, it is
very unfortunate that anybody who
bamboozles the Chair...

MR. DEPUTY CHAIRMAN: Order
please. Order please. Please Listen.

SHRI N. K. P. SALVE: is only
heard. Nobody else is aPowed to
have his say. (Interruptions)

MR. DEPUTY CHAIRMAN: Order
please.

SHRI N. K. P. SALVE; May I
know did I or did I not ask you to...

MR. DEPUTY CHAIRMAN: Order
please. Nothing will go on record.

(Shri N. K. P. SALVE continued
to speak)
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MR. DEPUTY CHAIRMAN: 1 get
your point. What he means to say
is that the hon. Member wants to
have a ruling. It is not necessary.
So many observations are made in
the House of a procedural nature
which do not exactly come within
the definition where the Chair ie
called upon to give what it terms a
ruling and none in this was of that
nature. This is what I am saying.
Some Members raised som, points
and we were discussing how this
should have been framed and how it
was done. What [ was'trying to ex-
plain is the procedure that we nor-
mally follow when clubbing a num-
ber of notices of motions into one
motion and [ agree that this should
have been "Better worded. We will
take care of the observations that
have been made by Members In
future and see how matters shou'd be
clubbed together and of what nature.
This should dispose of the matter a*
far as some observations are con-
cerned.  (Interruptions)

Order please. Now, another point
was raised whether the hon. Member

can go beyond and say or speak onthe basis
of his original motion. Well.all I can say is
this.  As on today andat this moment, this
is  the motionbefore us and this is what we
shouldconfine ourselves to.

(Interruptions)

Would you not allow me to speak?
Since this motion had ramifications
which concerned the External Affaire
Ministry also, we had, on our own,
sent a copy to the External Affairs
Ministry, so that the Minister of State
for External Affairs if h, wanted fo
be here and intervene if h, so chose,
our motion could be taken as it is
and the Minister could handle it in
any way he thought proper.



155 Calling Attention [RAJYA SABHA] toamatter ofurgent 156

ot afrs arw dga: =, T A
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SHRI PRANAB MUKHERJEE: Are
you aware that all the leaders of
Nagas are in Manipur? Are you
aware of this fact?

SHRI DHANIK LAL MANDAL:
Yes, I know.

SHRI KALP NATH RAI  (Uttar

Pradesh): He has not seen Manipur.

SHRI DHANIK LAL MANDAL:

T have gone there and [ have seen
that place.

1w T war § Ay ot

"% e Y R @

Mo Wi werdlr  (wew wiw) ¢
WY FE99T9 T ST ®1 19 7 A0EQW|

w9 WY Wi 9 |

ot ufa®s wr= de7 @ S g, Wt
ofY FFT TG T F1HTT T H AT |
& ag @ wmean § fa eafad g
‘s gt frier ¥ e s
"gra W@ & ) g ST WY ST de §
“grar foeed ofan st e
et T & w6ifs fra &1 v ¥
ara Tq #Y 7% gz =T § wrg 6
#71 g faega faor 2 fear & 1 o
¥ ot & A A w=d g
g o 3% Al g€ 3 w1 famw
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ST BT M F | 48 FIE HIHAT aTq AgY
€\ FUF T 51 @3 O fwiv @ @
rragor @i redr g

ITAATIT o, wATHT WL Trdaw
QAT 9T = ol § g fadas
WU T T FIW FT Q@ E ) A9
§ez (o 3 W W ® T AT AT 47 0
@ Aar w1 ara T & fa3 s @da
fei s ar 1 AT F WHAT AHY
& €rdaT ¥ AT AgraS #, me i
#, @t ¥ o § 71 FeF i 17
s=Te, £ v et aife o w o e
g% 9 gITe faTET @
3T TR T F GEN, e,
i om Ardrew feagas & Ay
A GTOE ATCHG L & [F7 S0
g 6 @ say faar gaT g

"lower comes out of the barrel
of tlie gun."

TAET F AN AIF A A F
g7 {137 19T F GEER A (war

"libet is the palm of China.
Lac Ikh, Sikkim, Bhutan and Mani-
pu.- are the fingers of China."
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T QA FT LA AONET AT F FIAT
faetrao o AT T 9r TrkEy
T O3 8 1 sTRr mfaw
A FATTAGTIAY favs
T W) QL A5 AF R
A AT T TET WOCT & AT F7K W
WIS T W&\ TTRT T4 FTOT 97
5 wrer @ 7 faiorai 71 7ot fggerm %
HTT A IETA1 7 IT T AT A
fr fergene & s ot 217 w443z
q 54 & wror fear fadw -
fegerm &1 aTh Y &7 fgear w4t
G197 41 | |/ AT ST AL R A1
6 AmarE I A EETEr § Sfvw
TrzEI77 TIRTT FIHFAZ)1 W
FTATIT AT AORT AT T4 €07 57
LN

AT AN 2T AT ITUR ITE AL
ASCEAACE RSN E SR S R ok ivd
gy A mgfagria s
ot &7 & T 07 Arw o friw
o 9T § Fr 30 €3 397 ¥
s facmTar ?

Fogym swng v @ ag aw
g F O H ISR AT TR R
e SR R AR A R C R AR g
®T A ? TR cafafwn qae ¥,
s Raammwdgr L wAg
FIANTICT WIS, TS AT F71 7
qir ®r s gar T8 fray fzat
AT T AT 40 TOET H AT W
fan SA AW TA AT T TET A
HAT & wRT ATRE W A
wiF G#&| Aq@ar am 17 AW
o< @i g0 & { wame, wends, faawm
w7 Aat § 4157 T 1400 F1avsr e
fogr @ T @1 &1 FOGT G § 1 F
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[ zoera T ] 3 T . _ |
Ca s . T R F e Ao R Fy At e A R
3+ & W T IHIT H FTATEAT HT I | N

FERT T AT A AR ¥ AW
w &7 § i et s
RAATE HET A7 59 &K FY HI S AIET
AT @F wG FY A WG & P ILA
WA TIR QR TRETF 7 A 3
oy o fm § fre g et aga )

It is a bankruptey of this Janaia Gov- |
ernment that theyp do not realise the

seriousness of the situation.
77 Afced] By Aegwadr T0% ¥ S dy

w€ & WA ¥ weee 97 W7 R
- gy ¥ g G gre PRa a¥ € e
fover T & Wi qxofery & tewrfgai o
€7 f6 7Y € 3 a7 Tl 3T A AT I
e ¥ ol qum waw TR T0F &)
TrERTE ST SEY B Bl @ mieTsTy
I § 4 & =L NIFE T WG5S
&) wigEFr gw Lawier weAml &
FTT AT 39 F GO F @7 @

T #F gaAr aga ¢ (r wige
U S3i 3@ TFIT F1 gagEay e
§ @A g Fusdcags ALY

Wi ogy 1 ayi 9% AT OF AT Ay
feals wlt waa gd SfFa s angg
TG AT AT AL O | o gy
=g & Fr R o ff 931 & 56 At wea
¥ fae @ w237 frgaa fowr war &
TS % ety 71 2@F g A oy wiv 2
& wiige & g qF = erimafes
&= A Ry | 2 Y gL qofer &
ST W AIS N § I (7T At
uFiRyfes € [ 7 Sifsd afs & o
e wTE &7 feuls fomsd <X @R
ATELE FIATE T &6 | 0 gAIR
LA wr s gag g

e

I @ E 1 W@ 935 #f frafw
o wagm Fvr THAAL W AATE
fF g & aigfhiel @ sieic 5 &%
ferfaqm sT e e Fr A w2
UF 7% a7 o1 FY AR fgegEae &
faeis 7d ST 77 959 FL G W
0 A% FIET & FHA wE
FY qroy ¥ Ao £ F) AT GFHA T
RE F7 A ewrdr 25 PR
afiT 9% Fel T @t § AT I TAA
¥ g At 3w qT 497 W A
g fyrgeata & Faga@ W< wAfaew
F AT T AT g WP 59
TR #r fafr 8 @Y @R
i w0 9 AR A s Sy )
He ghould cance] the trip to China.
Frey  TWT AR AT WO ST EE 8y
Gaifras gaa § 1 1) FuTsatdt AE £
Whether the cat is white or black,
whether it catches the mice or not.
¥ ot og 3@y § O faoelt g wY wag
T &1 TG gAwt agem g 6 faeet
qE ThT T AT ATE), 3R i W%
gl azar &+ i feafy o dur @)
wt g 5 95 A7 wifar ama #
gfn dfy 7@ sy {w ofim ¥
T W aEwe F sEwfiar e
agrar 3 ¥ faw wifsw ¢ @ & o
AR qvdar = § f gra A g
gafet gix Y gva1 & wieflar
o furmigi W g ML AT wET R
qattaw {1 T & @ E | S, v
s & fr fufamaw & werm oo w%
A0 #Y wAav N fofeew wr qrew @
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faera o s 1 et faar 91
7z At wdfafaw & f& Faw wufom
717 W F fafery & faoo &1 faoy
farr ar | fafers & wrea # fasfiream
W A § AREHET T W T A A
AT H AHTAAT 4T | SHr o9mar
At graet A § sy fr fafeww &
arv & famq gafagel ar | 77
mafafes & fo wrm & o1 oxifaw
faemre frar ar SawT ard gfar &
wmr g, fegea w7 s 7
wqrrE Trar qr | afwa safer g
Fm a zawr fqra fer oar o=
gt ZArE s faRwr A A vl
A gy  Fger 3 frar o wmE
far mfeariiz w1 wifeesw % foo,
faar swoAT Ffaqe w1 wifesss #7 far
aaferr # aara % faar fr a9 1974
# w1 faewie foar mar arag =T 9r |

"The 1974 explosion is very unfortu-
nate; India will not have nuclear ex-
plosions in future."

amar & fw oz " gl F
T =t 77 gafewr & aifaw 2
7 W Fw A3y fe ofyar § 5w
TATT ATTAT TTEA & | gH GAT AT
2 5 oA qrawt 3ard AT St wea
fagrdr atoEt sw wzw & fawrw
Z1 A § AT T F qAEH FT Q@
0% 39 W KT gar AT WgAH
F71 § i arer 33 3w &7 qramdy w7
qTaT 1 AEGIT qALT 2T G AAT E |
TAFT GTEF FT AT HT q9T qfaai
¥ AT AW AT GTAT T ARAIT qAL
T ET AT E | H/IT AT FHT IATEN
FIAT AT AIAT AT TS G OE
grzooir raaTeT wgEd, oF faaa
YT FTA & ATT F FOAT AT GH FEAT |
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# arrar =g fr s gy wewe
witgT ¥ fom o e oxlafea gx
AT ST & AT A ¢ qErEE ofear
¥ st i F wremw & wfaee gt
F LT THEEATET INTE W v §, Ay
T & o ag g w1€ awg-ag
FEFR aT G ar aE ! dladr
T # Fg quAT FRAT § IwEwiefy
wErRa o S e gt g § md §
AT T FEAal g 7 g gawr qar
T ar e fergeara a1 dmwr w71
g &1 e fam a2 7

‘st gumwEfr
Fifsar
(Time bell rings)

FOAT  HHTE

-%ﬂ'mmm:é‘qﬂmmﬁ-
g TMNET ST WIT § wiT s o
& @ g T FEAT & v fme
qraT ar. |,

=1 ITANTALR © T, ATAAIY qEeq
T TR FL |

ot ®eq A W Fwawmia
WEET, I AT AAET AT AW
famgfedt oo graea & 1 aw maw
F1§ a9 AT ZEFA aw 17 w17 w7
afawata st ag § 5 aww1e 51 gawr
qat FE a7, a1 F4r g 7 sgwaafa
AEEd, Tg TAAT TIA1T A9 KT GHIAT
FI T FIE W GEET F, IN &V
HISTET FT &7 F3H § HOGA § WL
AW FT UFAT FI HGAT T FEET
& WYT T FT AIGIET FT FIAT GAAFT
qIT H & q1q w7 @r 2 | gafay
FAAT HLNT FT g a@ied far s
wfgn M7 3w # wamafy 9m3 705
oF T @M eaw Taqde aael
gifge afe o F7 sondr &1 @
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(&t w57 am ) _
YT Zw § HATEA1Z, 39 S Al
F1 g9 WHAT ®9 § #F |

wro Wi WY : wiwe, § WA
HEEG U TR FO AEATE | TR
WA ST TG T FTAT W7 A Farwey
AT T AT FETE | TEET T WA E
g §AW H AE AT ?

w1 ®eU 19 U : ITAATIT HE 1T,
F A1 wgE AT w0 .

=t gymarafa : 0z fge fafr awg
ursr AR |

Al WEq ATG W GTHI-E-AT A

F ! Whether the cat is black
or white, whether it catches the
mice or not, that is immaterial. By

hook or by crook they must work
for Chinese expansionism, that is
their attitude.

o T WETAIT : T Frfery wawm
& dod § wred 7 ot 7 7

ot FEq MG W TH 97 FAT TR
Z ) zaw waea g fe feegmma w0
A ¥ fad o A1 adrer A T
g i F oarerw A, W FEEe-
dfqqt & wraAw 7, ARG ATTAA IR
F HISgW [, AR ATTAT W F ATEAN A,
¥ fag o FEFw T Tmo

Break the unity of India,
conspiracy. Under the Chinese and
American conspiracy they are go-ing
to break the unity of India. That is
my contention.

st gamamfe : FrT sEE
1 WET | FYAT WA FUTA FL |

that is the

ot gfas sw dew ;. qgEa, &
AT §7€T F A19 9 FT A F
Yy gafag & sy g & amera ggey
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#1 wfeaes as1 347 W17 qg9 Forar-
o fT 3 1 T fEeEdE Eoard g
FT gt u¥ weqAr ¥ AT S wEgEd, &
AT Aear § fF amdm g 9
1T WM A § GEE g9 #F
YA § | AEAIE q3 F A9 3%
fasme & o o = fasrmd & wae
FEM w2 qewr wJm
TAT TET & AT TET E, ACHIC OO
vgar ¥ fog  feaaie @@ § wfz
mifg | @fda § S99 017 H29 1 98
WATHA 39T ATEAT A, WE
wiegw 4 & svwre g w1 0w,
AT 1 g@vEar % fa7 quiey § a7
2,37 a%ferd & | aF et o1 Frm
97, ST &1 FIHG 97 AT TF 9T w4
Y W T | gAAT & W &1 &4
g g |

wraT, 499 F aven § WA
HAE T ATAERTC WAL E ) A ST
auo Aifew & oAma 7 AR w1 =T
1§ ff ag N dem W 2 wad z-
wiew WY a1 1 afen saee) Awfawe
feargdsr swi & w1 f qrr a7

wifgen & av¢ & W1 AHE GT4
qFRE, THE AT H A4 AET §7 2
f& sow uifgew a1 afew a3z arfza
A FAwA & o qgi 20 afz ag
ATEA T F A0 F fA7 g@var ag aar
T QAL A ZET | 42 UF B0 AT
gHE KT A 2 ) AR g 3@t
qoTEl ¥ 921 2 | gafaw ag ifzma
FAYE & foq 2 781 | &9 | T2
foar &, sa¥ A7 92 97 STEAT & AW
F1 wigm fFar o 2, fagz 97 %
faa | zaw o= 2 f5 waife 9g S
G H @ W EgH A1 ANTAT 2 A8 A9
dT FrgaT & antagl ¥ faw g G
8 wige fear om0 2 & 7 fazmg
A Ffau gzasar ..
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FMo WIE WAL : F4T T2 ATIAT &
i F A g 7

ot afs = WE 27 3T ATl
qm Fweind & fAo G902 | @ 2
HAWTA A1 FAAT AT FFAT & | TZ T3
g g ar % fau & ag a1 oz
FAgrd | g7 qATT 98 & e 7
F T AT & | AT F1 TEUEAT TG
qav # gz T FIOF JqA T9 AT HT
HTHTT 049 78T, A% FgAl If=q gl
2 | WElEw, 9% 9T AT A WA £, A
Fiz g & gafaw ag Ifar 1 g7
WZ 9T 9T A § FAA fgegEAra w0
T 97 &7 AFT | ' AT 9T 97 9
IAT AT E A KT FHE 97 9T
AT o | gHfAu gaR &g Odl
T 48t & foad wwea aaer geEe
9T A AT AN R 9T AT AT
HE AT TEAT AF FT AT @I R | HTAATA
Hzeq § FEAwEy A s azdmI a7

o WTE WA : A7 A AAFTA
L |

hig

o1 afda® S "wITA : zATT =W
FARE F94Ad 2 | Wdl aF UH #7579
AXT ALY HIEZ | AT 6 5PN &1 frowame
e ar /AT ¥ AEaw § ozaw gav-
A9 AV ET 2 | A7 AT wET 2 Tw agt
¥5 mafzfws § @t amdw g #
afwT g% T8 F1€ Tifafzge qifza
# a1 78, THE A7 q T 98 F@AT =@
z o o &0t 1 e foam o
Y AAT 4z oTZ A5 2 fF w1
qifafer aifzx & ar 751 1 @ 3
FIGT AT EEE THH AT & AfwA
F| WA T F T & IO H wA-
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TA @I g | T aF KTE THAZ 41T RN
o7 Sl 97 aw At =1 § W6 72
HEFAT | AAIYT § T 092 {27 Fi1 feafq
v T g, g i 2 o
UATHEA & qgq AT AN THE A2 HIT
wa favara & e am @ o 9wz A
ST |

SHRI GOYENDRA MAKWANA:
(Gujarat)-. In reply to Shri Kalp Nath
Rai, the hon. Minister has said that it
contains electro-mechanical devices.
What are these devices?

MR. DEPUTY CHAIRMAN:  Shri
Bipinpal Das.

SHRI YOGENDRA MAKWANA:
Sir, what about th, -electrical devices?
The Minister said that these are not
transmitters. ~ What are  they then?
What are these devices?

o ggmeraiA : gg 9T oarz 0
TAF TAT T AT

SHRI BIPINPAL DAS (Assam): I
would like to concentrate on the latter
part, the main operative part of the
Calling Attention Motion of which I
gave notice—that is, the situation in
Manipur. The hon. Minister was kind
enough to give us some information
about the situation. If you permit
me, Sir. I would like to supplement
the information that he has given by
quoting one or two lines here and
there from the newspaper  reports.
Sir, this is a report dated 24th July
saying that some extremist youths are
active in Manipur valley for -collection
of fire-arms with  political motives.
The statement made by the Chief
Minister says that the "declaration of
disturbed area was made following
some case; of shooting of police per-
sonnel to enable the tracking down of
culprits from their "hideouts" without
disturbing the public peace. Some of
them had already been arrested."

The third report is given by the
Assam Tribune. If you permit me I
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would like to read a few paragraphs.
It says:

"The border security force, in the
meanwhile, arrested another sus-
pect, a kuki tribal with a foreign
made gun at a place near the bor-
der town of Morey..."

I hope the hon'ble Minister knows

where Morey is situated.
"...about I0O km from here."

"Combing operations by the Mani-
pur Rifles and Central Reserve
Police forces were continued for the
fifth day today in the Manipur val-
ley area in the hunt of two gangs,
responsible  for murders of  four
police personnel at Imphal and its
suburbs last week, authoritative
sources here said."

"The gangs with a total strength
ci about 45 members, were reported
to have entered Manipur about eight
months ago, the sources said."

"A member of one of the gangs
arrested by security forces follow-
ing the shooting incident at Thoubal
near Imphal..."

I hope he knows where Thoubal is.

"..on July 18, was reported to
have disclosed that their aim was 'to
create terror and panic, to dislocate
the law and order machinery and
attack police and security person-
nel."

"Four police personnel were shot
dead and five weapons snatched by
the terrorists in two separate inci-
dents this month."

"In another incident, a Bank was
looted at Pauna Bazar on July 18,
but later, the booty of about Rs.
9,000 and two country made pistols
were recovered from a masked man
who was arrested by the police..."

and so on and so forth.

Now the latest is this report dated
the 2oth July. It says: —

"Manipur police have unearthed a
'secret plan' of the gangsters who
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engineered the recent armed dis-
turbances in some areas of the
state..."

I do not know why the hon'ble Min-
ister did not disclose to thi; House all
the information if he has it in his pos-
session.

Sir, this area is an extremely sensi-
tive area, the whole of North-Eastern
region, as you call it. It is sensitive
because the whole region is surround-
ed by foreign countries. The only
link o' this region with the rest of
the country is a 40 mile wide corridor.
The 40 mile wide corridor is the only
link between the rest of India and the
whole of North-Eastern region.

This region is also inhabited by a
large number of different communi-
ties, tribals and non-tribals. with dif-
ferent backgrounds, cultures, so on

and so forth. They have different
history and  different polical  back-
ground. And, therefore, thi; region

is  extremely sensitive  You  might
say  anything  about the  previous
government, but the previous govern-
ment was very conscious about the
sensitivity  of  this  area,  sensitivity
created by the wurges and aspirations
of different communities to find ex-
pression in the political life of this
country. These are the factors you
must take into account when you dis-
cuss Manipur, Nagaland or any of
these areas.

Sir, we have the experience of the
last thirty to forty years, before inde-
pendence and after independence.
Fissiparous tendencies and forces of
disintegration were very active in the
entire region. The previous
1.00 p.M. Government was very con-
scious of it. They took
steps, after long years of continuous
and  persistent  efforts.  You  might
criticise the previous Government
where criticism is due: I have no-
objection. But you must admit that
the previous Government did  one
solid thing in this area, that is, they
brought about political stability in
this region and they brought all these-
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communities, all these area, into the
mainstream of our national life. You
cannot undo this fact of history:
Whether it is Arunachal or Nagaland
or Manipur or Mizoram, this entire
region was very much disturbed. I
say this because I have personal and
practical ~ experience  from the year
1946.

At that time Manipur was a Prince-
ly State and the Maharaja of Manipur
was unwilling to accede to the Indian
Union. The people of Manipur had
to launch a struggle and I also parti-
cipated in that struggle. There was

an obnoxious entry  pass  system.
People struggled against it.  There
also 1 participated. So, 1 know the
background of its  history. The pre-
vious  Government succeeded, after
long years of various measures and
various experiments, in bringing

about stability, political stability, in
this entire region and in bringing this
entire region  into the mainstream  of
political life of this country. This is a

fact which has to be recognised.
What is  happening now? What ban
happened after the new Govern-

ment has come into power at the

Centre? Sir, 1 am not saying these
thing; in a partisan spirit. Mr.
Mandal should not feel that 1 am
speaking from the party angle. I
want him to take note of it Dbecause,
I am sure, he does not know. I am
absolutely sure he does not know
what hai happened before and what
is happening now: Not that I ques-
tion his knowledge or his ability.
But then, he has not time. It is a
very complicated problem. What is
happening? The entire region, Sir,
is facing instability; the entire region

is facing political instability.

Again I do not want to speak in
party spirit or from the angle of
party rivalry, but the fact remains,
what you have done there just to
have the Janata Government instal-
led. You have a Janata Government
here elected by the people. Fine.
You have got it in U.P. Bihar,
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Madhya Pradesh, Rajasthan and

so on. Nobody objects. But you
formed a Janata Government in Aru-

nachal through defection; you have
forjmed a  Janata  Government in
Manipur through defection—total

defection, large-scale defection.

SHRI PRANAB MUKHERIJEE: In
Sikkim also.

SHRI BIPINPAL DAS: 1 do not
grudge a Janata Government being
there: If it is elected by the people,
I do not grudge it. I do not object.
Let the people choose their own
Government. But do you  know
what you have don, by instigating
and engineering a large scale defec-
tion process in this area? You have
brought in a very grave and serious
element of instability in the politi-
cal life of the entire region, the con-

sequences of which 1 do not know
what will be. You have encouraged
'fissiparous tendencies, disintegrating
forces, in Nagaland. You are (flirting

with them, you are hobnobbing with
them.

You have also encouraged disin-
tegrating forces in my own State. If
you want an example I can give
it. but I do not want to refer to a
Member sitting in the other House
You have, the other day, admitted
him into your parliamentary part®.
Who is that gentleman? What is r —
philosophy? What is the objective of
hi; party? With what slogan did
he fight the election and win the
election? He wants to break up the
State of Assam and have a new State-
called Udayachal. You have admit-
ted that gentleman into your party
her, in Parliament. Do you realise
the consequences of this? Either he
has changed and given up his demand
or you have changed and accepted
hJ5 demand. By implication if you
hc.ve accepted his demand, do you
know the consequences of this in
the political life of Assam. You are
trying to create problem.? in Mizo-
ram where you lost totally in the
last elections.  You lost totally in
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Mizoram and you are trying to create
problems there. You are trying to
create  problems in  Meghalaya. So
this is the background of the inci-
dents that have taken place recently
in Manipur as a result of some secret
plan instigated by somebody coming
here, gathering arms, and so on. These
things do not happen suddenly.
There must be a climate created for
such  things. A climate has been
created in the last fifteen months in
this area—I am very sorry to say,
Mr. Mandal—a climate of political
instability, a climate that encoura-
ges fissiparous tendencies, a climate
that encourages forces of disintegra-
tion, a climate that encourages peo-
ple to take up arms in their hands;
a climate that encourages foreign
countries, inimical and hostile to
send their infiltrators. Thig is what
you have done and are doing. I wish
the Prime Minister were here today
to understand the situation. ¢

And, finally, what have you done
in Manipur? I do not want to name
enyibody. I do not want to bring
in personalities. 1 know the leading
personalities in Manipur's public
life. The way you have formed the
Government in  Manipur has allowed
the forces of disintegration and fissi-
parous  tendencies to infiltrate into
th, corridors of power in Manipur—
I say this with all sense of respon-
sibility and knowledge that you have
allowed these elements, these for-
ces, to enter the corridors of power
in  Manipur. When  they  control
power, do you expect that law and
order will be all right in Manipur,
do you think Manipur would be safe
from the point of view of national
unity and  national integrity?  You
said Manipur is inhabited by Meiteis.
Meiteis  inhabit only the  Valley.
Manipur is also a State where .

SHRI DHANIK LAL MANDAL: I
only talked of the Valley.

SHRI BIPINPAL DAS: All right,
you are correct. Manipur is also
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inhibited by Nagas,, Mizos, Kukis, a
number of communities all around.
And the main centre of the hostile
Nagas led by Mr. Phizo was establi-
shed in the Tangkhul area of Mani-
pur State.

AN HON. MEMBER:
heard about him.

He has never

SHR1 BIPINPAL DAS: You must
understand  things. I do not want
to say anything further. But unfor-
tunately or  fortunately, your  Chief
Minister also comes from Tangkhul
area of Manipur. I do not want to
go further into this. I only want you
to examine the whole situation. Do
not handle Manipur the way you
handle U.P. or Bihar. Please, for
God's sake, don't do that in an area
where the question of national unity
and national integrity is  involved.
And this area is a sensitive area.
Any wrong step anywhere will lead
the whole country to disaster. You
should wunderstand it. You can top-
ple the Government in Maharashtra.
We don't mind. You have done that.
You defected some Members from
the Congress Party and toppled the
Government  there and  installed a
new Government of defectors. All
rightt But, for God's sake, don't
try this experiment in such sensitive
areas in  the  north-eastern  region.
This is my humble appeal to the
Government.

Now I will ask for a few clarifica-
tions.

SHRI KALP NATH RAIL: Integ-
rity is in danger.

SHRI BIPINPAL DAS: 1 will ask
a number of questions. My first ques-
tion is; The Government must be
able to tell us who these elements
and forces are who have engineered
the recent developments in Manipur,
which compelled you to declare the
Vallev as a disturbed area. In fact,
this b emergency by another name.
You have imposed emergency in
Manipur by another name. Don't
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try to bluff this country. All the
powers that are to b, exercised by the
Army, the police, CRP or the
Governor or anybody would be the

same as those which were exercis-

ed under th, emergency.

(1) Who are these forces and
elements who have created this
situation.

(2) What forces, which forces,
national or international are  be-
hind these elements? Parliament is
errtitled to know them from the
Government. They must find out
these facts. If you have these
facts at your disposal at present,
then you tell us now; if you do
not have them, then promise us
to give those facts.

(3) Wherefrom  have they col-
lected  their fircarms? Have you
examined their firearms? They
must have some  marks, where-
from have they collected them?

(4) What is the motive behind
these acts of violence, robbery and
extensive lawlessness? What is
the objective? There must be some
objective.

(5) And my last question is:
In view of this situation in Mani-
pur and the doubtful -character of
the  composition of the present
Manipur Government, will the
Government  consider  the  question
of bringing Manipur under Presi-
dent's rule immediately and re-
store law and order and then allow
the people to choose their Govern-
ment through an election? 1 say
this very seriously,. I am not
talking of the Janata or non-
Janata  Government, mind you. If
you want me to be more frank, I
would not mind having the Janata
Party Government there led by
someone like Mr. L. Achaw Singh.
He was my colleague for long
years. H, fought for freedom. I
know, he i ?* nationalist, or have
any other person like him, I do
not mind. But do not leave the
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Government in the hands of some
people whose bona fides are in
doubt. And, therefore, will " the
Government  consider  this  question
of  bringing  Manipur under the
President's rule immediately, to
restore law and order to have
fresh elections and to have a freely
elected Government?

= afrw o qew  # Hwrw &
fafrs arr 2 St & amq @ FW FT
TFE |
SHRI G. LAKSHMANAN (Tamil-
nadu) : He spoke in English, but the
Minister is replying in Hindi.
SHRI DHANIK LAL MANDAL: I
am  speaking in the language in
which I can freely express. You

have the facility of interpretation.
Please do not object.

SHRI G. LAKSHMANAN: 1 am
not asking you to speak in English.
I want to know whether you have
followed his English.

1 afaw e Jew - fafos o o
1 &1 fros & a7t a1 wfaw e
W | IAWT qHET eHifaw siEa
T a8 931 § 79 AT W £ | AfET
wgiaA, g 91 ag F21 fF & A aga
uAET 4 WT IAF WA 97 IR
I Ul 1 agq A @y | 98 @A
Fafer ofrar & we 37 #wii 7 =8
ofwr &1 JEE w7 oA an
wraE 9ue e | J1 & o aver ey
Sft #1 favar faemar smgar # fe garo
qoara W I F fet w77 51 77§ A
ofear #1 A7 Jvme e F faam F
foir 9 & syt grvAe FAT 9rEA
g fr 713 &9 3o ofvar F woor fear o
M 8 9 o fF o9 wfawin am
mfefar 21 w12 § fasiew aar ar
AT T AT Fager T, st aE
FAMMA F o ¥ F g ggmaw®
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[T a 7% 7 & qEw)
A9 2, q G & 914 § | ag A0
ATEAT 4T T TH AT w1 FEa go
ZH AN A fadror ®oSwE wvam
gafay ag sgm fr agr & &1 @ &
ag w7 & "rq FE @A Wgd g an
7z fazrdr &, ot A8 2 ) nar W Far

[ RAJYA SABHA ]
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st oAy T : FE AT @ E 7

ot afw & dwe & aae @
g T w1 sfasr e o f fegawm
gu, fevamm 1 st s T w@ie
w1 11 i fefaoor S8 & g
aaré wf, # Swwr fowrz w7 @ g

AT AT | TR GG AT E, FO AR AT ﬁ%ﬁﬁrfﬁ AR
¥4 & S §H TE F F0 A SR M AT A} Ay T §
AAAATHT FA AT F ) W |
SHRI ~ BIPINPAL  DAS:  Sir, I ot g wE T IHF A
want to correct a mistake. I have fEqigue g1 4T |
not . . . SHRI PRANAB MUKHERIJEE:
SHRI DHANIK LAL MANDAL: I But you are forgetting that before
do not refer to it. I am telling my the elections, you formed the Govern-
own experience. ment through defections. In Mani-
SHRI KHURSHED ALAM KHAN pur you are still having a Govern-
<Delhi): Reply to his questions. ment formed through defections.
SHRI DHANIK LAL MANDAL: I st ufas I waw : 37 Aforgc
will come Fo the questions. 1  will T 38 A1 § @7 IHT F7 1A AT |
reply point by point.

AT, AT qre {afow qre 719 J1
T § FEY IEF qeger § F FEA0
argar g fx gava |7 AT Y eare 2,
ZUT<T G AET 9TA £, EW AN W AT
WA F1 HEULAT WY TEAT 1T qT4A
#1 wafg & wfa st 21 7m0 1, 378
ufa® 7@ 71 3% FaI7 {Fear 7
TATAT ZH AT FTH qT F GITATH
Fadr a1

wgEa, G1F F J1TH ug 4007 AT
o sreor w3w & fegma go o &
eyoz w4 ZA1 Tgarg (% wwwniE gz
§wAar qE qma g owd | wear W
FIWA WIFIT F WENEA WA A
wqqr TE #F wowre ag  fegEwa
g @ wTE § 1 W A7 qTT g0 4
forars staaT qrEf w1 ST ZE AT wAAT
qref T TLETC 4T | HAF F wadl
qiEf FAra @ wré ) faga 7 qro qle
aHo HI ACEHTLE | AT 7

HIGH q7 19 §F2 T F19 %1, Feor, 544,
HYIHG, ATMAVE & F19 F1 |

Wl TG O © HE 1w, (Al o
ZTH AT 9 A1 F4T9 3519 :'g 3957 397
1 wfiw | w14 S femEa A

CEUIET -

SHRI
What  have
Have you
in Sikkim? What
Arunachal  Pradeih?
done in Manipur?

- (Interruptions)

PRANAB
you
not

MUKHERIJEE:
in Sikkim?
Government
done in
you  have

done
formed a
have you
What

st afas & dwa : fafaw @
dram ag ST Hafag g’ 7o
gl ey waiw faw g =aR =Av
UF-UA FH L GTE |

SHRI KALP NATH RAL Point
of order. The  question raised by
Mr. Bipinpal Daa are not being ans-
wered by him.

ot gueaTafa : 91 <7 § I 97
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st ufte =wwm "W

I am replying. You have had your
say. Please have patience to listen
to what 1 have to say.

o1 WErEA, 4Z 91 qATA FITAT §
AT F AT H, AT FTO  WIFAT §GET |
szt o &% § o Tt g€ 47 wHH
FHIT AR 4, TEET TE A9 AT
ZATY GEAT T HAATT qg A1 qEAT g
& yrevae w g dfww gE o ag
g @t g g€ 1 gafag A
FEIT FT97 3377 &, 7 fastrar &7 yo7
JoAT &, 7 ATOHI AT A9 FHAT E |
ardr Tmen F 3w gl v e
famaregg qea & AAT AT AATHE |

1 gEa gw IR seran F wE
15 T e § | & a7 fagei w T
arae § | wEvEy, A TA A 09
s za fear § f ot onr o5 1@ §
6 YT ST AT R T # SR o
Fee gan 8, Iwg gw it fa
Forfoea @t 9T AET 729 § | afg ArAA
azer a7 FaAT A (% wad e wd
fazet AT & At oaT wE
foemd gl fAwelT § | W & a1 H A1
magﬁ%{mwmgﬁﬁ@“ﬂ
FA AT AT AT | S A
w1 forx far T/ 77 wreq 7% amw §
ar gt a1 a8 e won e § e
aeft F1¢ qra TE g g )

ot woy weE oA ¢ a1 6T wEF
g7
sitafrs A e : § 28 FE)

ez = F a1 ¥ IrgiA A1 ATq
m@%ﬁﬁ?ﬂ%f*ﬂﬁ?ﬁhﬁ
= FT A8 HTAWFar g | TR A gH
feafir w7t aga wesfrear & faar & 1 o
WY qzAT TET IAFT qGT TEAIAT
oy w1 ot 3 ey R e Praew
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# It gawt frezsd ofar feasme
fwar | TeaTe aga wEdr & o9 Tl
FT GAT AT TE E WIT B: &1 TFF AT
fear war & | WA wEEw F wET 97
fregaige wmfwmEograr &
gaaT § FE ¥ @) faw & we
oy Y 7@ fodr & a1 & fawame
¢ B gt awg & feafy &1 fave &3 w7
qgT FIE TTET AR F T |

SHRI SCATO
Sir, so far as
are concerned, [
Nagaland
taken up
underground

SWU (Nominated):
underground people

think Manipur,
and Mizoram should be
together, because all these
people are hosted and
encouraged by the same countries.
The  underground people  have been
occupying a part of the Burmese
territory since 1957, and now it ap-
pears  tbat these underground people
have a defined territory of their
own within  the territory of Burma.
I would like to ask the Government
whether they are prepared to make
some new arrangement and under-
standing ~ with  the Government  of
Burma, because unless there is a
certain  change of attitude on  the
part of the Government of Burma
towards these underground people
the  violent  activities of the  under-
ground people will continue for ever,
especially when, as [ said, they have
almost a defined territory of their own
within the territory of Burma. [ would
like to know  whether the Govern-
ment of India will in the near future
enter into a new understanding
with the Government of Burma. In
the month of May, on llth and 12th,
an underground meeting was held
in the village of Khonoma, which is
the village of Mr. Phizo, and it was
largely  attended by the  underground
people. I would like to know whe-
ther the Government of India  has
made a™- inquiry from the Govern-
ment of  Nagaland as to how it
was possible  for  the underground
people to hold such a meeting in a
village which was largely attended.
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And this meeting passed two resolu-
tions. I have got a copy of the
resolutions with me which 1 wiH
read out for the information of the
House;

"l. In a two-day session of the
Naga National Council held on llth
and 12th May, 1978 at Khonoma the
representatives  attending the  meet-
ing have unanimously adopted the

resolution  affirming its full con-
fidence in the leadership of the
incumbent office-bearers of the

Naga National Council, namely,
Mr. A, Z. Phizo, Mr. Imkongmera
and Mr. T. H. Muivah. This meet-
ing further resolved that an
early negotiation should take
place between the Government of
India and the Naga National coun-
cil of a peaceful political settle-
ment.

2. It was resolved that contact
should be made with those who
are outside for which an early
implementation is required."

These  resolutions  deliberately  ignor-
ed the Shillong Accord which was
signed on November 11, 1975. Also
at this meeting...

SHRI KHYOMO LOTHA  (Naga-
land) : On a point of order.
MR. DEPUTY CHAIRMAN: Let

him finish.

SHRI KHYOMO LOTHA; I am
on a point of order; and point of
order should be raised just now.
Sir, I do not object to what he says.
But there is one thing. It is irrele-
vant to the subject matter under
discussion which has got nothing to
do  with  Nagaland. The Calling
Attention is on  Manipur  situation
and what happened there. In pass-
ing he can raise certain other mat-
ters. But what happens in Naga-
land is not relevant. It is irrele-
vant.

SHRI SCATO SWU: As far as
the underground movements  are
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concerned, these States of the north
eastern part of India should be tak-
en together as a whole. I have said
this at the very outset because these
are encouraged and hosted by the
same unfriendly countries of India.

SHRI KHYOMO LOTHA: Then
one can speak about other States
also.

SHRI SCATO SWU: 1t is very
important for me to give all the
information to this House. A let-
ter was read out—This is called the
Hong Kong  Letter—at the NNC
meeting at Khonoma. A letter
written to th* Prime Minister of
India by the Asian Forum of Hu-
man Rights on April 30, 1978, was
also read out by P. Kevichusa. The
letter had undoubtedly generated
great  strength and more hope in
the minds of every NNC member.
The letter was reportedly based on
the resolution of the General Meet-
ing of the Asian Forum of Human
Rights held in Hong Kong from
April 23 to 30, 1978. It read as
follows:

"The General Meeting of the
Asian  Forum  consisting of dele-
gates from Asian countries expres-
sed its deep concern over the
wide-spread atrocities committed
by the armed forces of India on
the people of Nagaland and Mizo-
ram, and the denial of human
rights in these areas.

The Asian Forum urges upon
the Government of India to take
steps  to  immediately  halt  all
atrocities on  these peoples and
restore  human rights and  with-
draw the armed forces from the
civilian  areas of Nagaland and
Mizoram."

The above resolution was report-
edly adopted by the General Meeting
of the Asian Forum of Human
Rights at Hong Kong on the under-
standing that by an invasion of the
Indian armed forces, the Wagas
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were reduced to hunted animals and
were denied" of human rights.

I would like to know as to whether
the Government of India was really
in receipt of this letter or not. If it
Is received by them, what is the
reaction of the Government of India
to this letter?

Again, on May 15, 1978, Mr. Swa-
ran  Singh, the President of the
Congress Party made a  statement
that the Janata Party was encourag-
ing regional parties which have come
to power in the strategically impor-
tant border States of India. 1 would
like the Government of India to look
into this statement of the opposition
with concern because a3 1 have said,
the situation in the north eastern
part of India is going from bad to
worse as was pointed out by Mr.
Bipinpal Daa and it may ultimately
affect even th, State of Arunachal
Pradesh. Therefore, this is very
important for the country's integra-
tion and I would like to call upon
the Government to take a serious
view of this and take ecarly steps so
that the situation therefore does not
deteriorate  further. There is a gene-
ral fear in Nagaland today that spo-
radic firing may take place sometime
in October and that Nagaland may
also b, declared a disturbed area.

With these few words. Sir, I would
like to suggest to the Government of
India that it should take early steps
and save the situation before it be-
comes too bad for m.  Thank you.

o afew A wEA o wEEA, T
FT ATATT T ATA FATIT AZT ET TRATAT
ATeA® 2, IAT AT FATT qgA AfFar
foimr & 1 zafad saer 997 &7 A
IZAT | ART T THIT ZH AT T AT
qQIT-qIT HEANT KT TEr & | HAET
azen 7wt o g o awt a6t w7
F | THT ATAFTIT Z9 AN R A7 2 B
F AT AT #1497 @A F | AT
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AT HT AT W AW q qArqer
AT T TET | o

AR 73T F ATEE F a1 §
| #1 AT ¥ fE Anneer ¥ amm
AT FART AT FI1E Jow 2E, e
AMEA F AT F FIT IHA §9 wwA
g B & ar gar fasar, araEn
FIHA FWT AT GEF TG F74T,
TH 97 FF K 1§ ATEHE F wfgmew @
g | Tafay g faw g7 &, wwnaw o7
qET &, 45T FT A § qIC gET OH
FLATA & | THHT FHI1E JUTAT & 2 |
MAHIT 756 7 ¥ {5 § ge=7 5
AW A | 3HF aTe § H A Gwarg
fe 3 amr forerr wifrsz &1 ama €,
gafad wveT qrIve WY ;}IgT Jrove
FT U9 TEI 2 | gafad a8 qare 785 2
ofmas FRe W WEN TEEH T
STETT FT A | S g aw T A
FE1 8 98 A0GT A9 § | UAT W
AT & AT § TE AT |

MR. DEPUTY CHAIRMAN: Now
we go to the next item.

= fo =7 mr (fy27) 9wy,
T ATH ATAT F(AT 60 AT T 4T L

MR. DEPUTY CHAIRMAN; That is
over now.

STATEMENT BY MINISTER

Import Policy for 1978-79

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND CO-OPERA-
TION (SHRI ARIF BEG); Sir, while
placing on the Table of the Lok Sabha
on the 3rd April 1978, the Foreign
Trade Policy for 1978-79, the Minister
of Commerce had stated that the
Committee under the Chairmanship of
Secretary (Technical Development)



